IN THE NATIONAL COMPANY LAW TRIBUNAL, NEW DELHI
PRINCIPAL BENCH

C.P. No. 42(ND)/2013

IN THE MATTER OF:

Ajay Nagrath & Ors. ....  Applicants/Petitioners
v

Rajit Paints Ltd. & Ors. .... Respondents

under Section 397-398

Order delivered on 11.10.2017

Coram:
CHIEF JUSTICE (Retd.) M.M.KUMAR
Hon’ble President

Ms. Deepa Krishan
Hon’ble Member (T)

For the Applicant/Petitioner: Mr. Kunal Godhwami, Advocate

For the Respondents:
ORDER

For order, see C.P. No. 37(ND)/2013

Sd-

(CHIEF JUSTICE M.M.KUMAR)
PRESIDENT

(DEEPA KRISHAN)

MEMEER(TECHNICAL)
11.10.2017
Vineet



